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NOTIFICATION 

No. F-20-32/2012/19ff-4.-In exercise of the powers conferred by Section 2 read w"ith Section 4 of the 
~dian Tolls Act, 1851 (No. VIII of I 851 ), in its application to the state of Chhattisgarh and in supersession of 
~epart~ent's Previous Notification No. F-23-10/97 /G/l 9, Bhopal, Dated 29-06-1998, the State Government, hereby, 
l~es the· levy of toll on Jhapan Nalla Bridge, located at 128/2-6 km. of Rajim-Devbhog Road in Gariyaband 
pi5tr1ct, with effect from O 1-07-2013. 

. By order and in the narne of the Governor of Chhattisgarh, 
J.M. LULU, Deputy Secretary. 
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